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MINISTRY OF HOME AFFAIRS
(CTCR Division)
NOTIFICATION

New Delhi, the 23rd March, 2026

S.0. 1517(E).—In exercise of the powers conferred by sub-section (1) of section 15 of the National
Investigation Agency Act, 2008 (34 of 2008), read with sub-section (8) of section 18 of the Bharatiya Nagarik
Suraksha Sanhita (BNSS), 2023, the Central Government hereby appoints Shri K. Sreemannarayana as Special Public
Prosecutor (SPP) for conducting trial and other matters related to NIA cases, on behalf of the National Investigation
Agency, before the NIA Special Courts and concerned Hon’ble High Courts of Telangana and Andhra Pradesh for a
period of 3 years from the date of publication of this notification:-

[F. No. 11011/38/2024/NIA]
ARVIND KHARE, Jt. Secy.
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